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(Regulation) Bill

[Mr. Speaker]
Sabha at its sitting held on the
19th February, 1974 and commu-
nicated to this House on the 21st
Febrauary, 1974 and do resolve
that the following 40 members of
Lok Sabha be nominated to serve
on the said Joint Committes,
namely*—
Shri R. Balakrishna Pillai

Shrimati Mukul Banerji

Shri Bashweshwar Nath Bhargava
Shri Chapalendu Bhattacharyyia
Shri Jyotirmoy Bosu

Sardar Buta Singh

Shri C. K. Chandrappan

Shri Dharindhar Das

Shri P. K. Deo

Shrimati Marjotie Godfrey
Shri J. Matha Gowder

Shti Samar Guha

Shri J. G. Kadam

Kumari Kamla Kumari

Shri Kinder Lal

Shrimati Paivathi Kiishnan
Shri Mallikarjun

Shri Krishanan Manoharan
Shri Shyamnandan Mishra
Shri F. H Mohsin

Shri Samar Mukherjee

Shii Narsingh Narain Pandey
Shri S T. Pandit

Shri P Parthasarthy

Shri Arvind M. Patil
Shri Krishnarao Patil
Shri § Radhakrishnan
Shri Ram Dhanm
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Excess
Shri Ram Singh Bhai
Shrimati B, Radhabal Asanda Rao
Shri Jagannath Rao
Shii Umed Singh Rathia
Shri Mulki Raj Saini
Shri S. C. Samanta
Shri M. R. Sharma

Shri Nuggehallai Shivappa
Shii Hari Kishore Singh

Shri Sant Bux Singh
Shri Atal Bihri Vajpayee
Shni Virbhadia Singh

The motion was adopted.

12.34 hrs.
SUPPLEMFNTARY DFMANDS* FOR
GRANTS (RAITWAYS) 1973-74
AND

DEMANDS FOR [ XCLSS GRANTS
(RAILWAYS). 1971-72

MR. SPEAKER: We now take up
items Nos. 12 and 13 together.  Discus-
sion and voting on thc Supplementary De-
mands for Grants in respect of the Budget
(Railways) for 1973-74 and discussion
and voting on the Demands for Excess
Grants in respect of the Bodget (Rail-
ways) for 1971-72.

DEMAND No. 1. RaiLway Boarp

Mr SPFAKER: Motion moved:

“That a Supplementary sum  pot
exceeding Rs  2,21,000 e
granted to the President to de-
fray the charges which will come
in course of puayment during

*Moved with the mmmendation

of the President.
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the year ending the 3lst granted to the President to de-
day of Mach, 1974, in respect fray the charges which will come
of ‘Railway Board"."” in course of payment during
the vear ending the 3lst

DEMAND No. 2. MISCELLANEOUS day of March, 1974, in respect
EXPENDITURE of Working Expenses—Repairs

Mr. SPEAKFR: Motion moved: and Maintenance'.”

“That a Supplementary sam  not DEMAND No. 6. WORKING EXPENSES—
exceeding Rs. 19,83,000 be OPERATING STAFF
gianted to the Preswent lo defray

!he charges which ™ will come Mr. SPFAKFR. Motion mioved:
in course of payment during

the year emding the 3t “That a Suppleiientary  sum  not
day of March, 1474, in re«pect exceeding Rs.  2,28,28,000 be
of Mucellaneous F xpenditure’.” granted to the President to de-
DrMaND No. 3. PAVMENIS 70 WORKED fray the charges whichwillcopw
LINES AND GTHERS in course of payment during
the yewr ending the 3lst
Mr SPEAKFR: Motion mnved: day of March, 1974, m respect
of ‘Working  Fapenses = Operat-

“That a Supplementay sum  not g Staff" "

evweceding Rs. 64 000 be
granted to the President to de-
fray the charges which will come
m  course of  payment duiing
the vyear ending tke 3lst
day of Much, 1974, in respeet Mr SPI AKFR Motion moved:

of ‘Pavments to Worhcd Lines .
and others”.’ “That a Supplementary som not

exceeding Rs.  2.83.23,000 be
granted to the President to de-
fray the charges which will come

DEMAND No 8. WORKING EXPENSES—
OPERATION OTHLR THAN STAFF AND
Furp

DEMAND No. 4. WORKING EXPENSES—

ADMINISTRATION .
in course of payment during
Mr. SPFAKFR: Motion moved. the sear emhbag the 3ist
dav of March, 1974, n respect
“That a Sunplement.'y  sum  not of ‘Working Fapenses—(pera-
exvceeding R 1.38 61 000 be tion other than Staff and Fuel'

granted to the President to de-

fray the charges which will come DEMAND No 10 WORKING EXPENSES—
in cowmse of payment duitng STAFF WILFARE

the year ending the 31t ; .

day of Maich, 1974, in respect M SEEARER: Motok moved:

of ‘Wc:r}mg Fxpenees — \dminis- “That a Supplementaty s.m  not
tradion. exceeding Ry 2,29,55.000 be
gianted to the President to the de-
fray the charges which will come
in course of payment donng

DEMAND No. 5. WORKING EXPENSES—
REPEIRS AND MAINTENANCE

Mr. SPVAKER: Motion moved: the year ending the 3lst
day of Maich, 1974, m 1espect
“That a Supplementary sum not of ‘Working  Expenses- Staff

exceeding Rs. 9,52,31,000 be Welfare".”
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Demand No. 16. Penmionary (harges—
Pemsion Ftnd

MR. SPEAKER. Motion moved:

“That a Supplementary sum not
exceeding Rs. 37,29,000 be
granted to the President to de-
fray the charges which will come
in course of payment during
the year ending the 3lst
day of March, 1974, in respect
of ‘Penmonary Charges Pension
Fund'”

8.DG. (Riys) &

Demand No 4 Working Expenses—
Administration
MR SPEAKFR Moton moved

“That a sum of rupess
26,53,698 be granted to the
Piesident to make pgood an
excess on the gant 1 res-
pect of ‘Working Fxpenses—
Administration for  the year
ended on the 31y day of

Muich, 1972

Demand No 5 Working Fxpenses—Re-
pawrs and Maintenance

MR. SPEAKER. Motion moved

“That a sum of rupees
5,60,75387 be granted to the
President to make goud an
excess on the gianmt In res-
pect of ‘Working | xpeases  Re-
parrs and Maintenance” for the
ended on the 3list day of
March, 1972"

Demand No 6 Working &1pensc—Ope-
rating Staft

MR SPFAKER: Motion moved

“That a sum of 1upecs
60,68,570 be gtanted to the
President to muke good an
excess on the grant in res-
pect of ‘Working Expenses—Ope-
rating Stafl’ for the year
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ended on the 3lst day of
March, 1972

Demand No. 9. Woiking lixpenses—
Muscellencous Expenses.

MR SPEAKER: Motion moved:

“That a sum of rupees
1,22,55710 be gianted to the
President to make good an
excess on the grant n  res-
pect of ‘Working 1 apences— Mis-
cellaneous Expenses’ for the year

ended on the 31st day of
March, 1972."
Demand No 10 Working Expenses—

Stafl Welfare
MR SPEAKFR Motion moved :

“That a sum of
15,85,172 be fgianted to the
President to muke good an
excess on the grant i res
pect of ‘Working lapenscs—Staff

rupees

Welfare' for the yeal
ended on the 3t day of
March, 1972°
Demand No 15 Open 1wme Works—
Cupital Deprecintion Resuive Fund  and
Development Fund
MR SPFAKFR Motion moved *

“That 4 sum of rupees
29,3712 152 be granmted to the
Piesident to mahe good an
excess on the grant n res-

pect of ‘Open Line Works-Capital,
Depreciation Resetve Fund  and
Development Fund, for the year
ended on the 31st day of
March, 1972"

Demandd No 16 Pensionmiy Charges—
Pension Fund

MR SPFAKER : Motion moved :

“That a
15.74,131

sum of rupecs
be granted to the
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Progident to make good an
excess on the grant in res-
pect of ‘Pemsionary Charges—Pen
sion Fund, for the year
ended on the 3fst day of
March, 19727

Demand No 18 Appropriation to Deve-
lopment Fund

MR. SPEAKERt Motion meved.

“That a sum of rupecs
8,7607,799 be granted to the
President to make good an
excess on the grant 1n  res-
pect of ‘Appropnation to  Deve

lopment Fund’ for tne  year
ended on the “lst day of B
March, 1972

Demand No 19 Appropridtion to Re
venue Reserve Fund

MR SPFAKER Motion moved

* That a sum of
7,711 be

1upees
gianted 1o the
President to make good an
excess on the gant e
pect of Approprnation to Revenue
Reserve Fund for the year
ended on the 3t day of
March, 1972°

SHRI N K SANGH1 (Jalore) Mr
Speaker Sir 1 nse to support the supple-
mentury Demands for Grants i reipect of
the Budget (Railways) for 1973 74 as well
as the Demands for Fxuess Grrants m res-
pect of the Budget (Ralways) for 1971-
72

Sir, o lot of discussion lias tahen place
as far as the Budget for the year 1974-75
1y concerned The hon Minnter had taken
fot of pains in giving answers 1o some of
the questions that weie put before him
But, Sir, if you go behind the back of
the Budget and the perfuimance of the
Railways, there can be no deiymg the
fact that the Railways have presented a
very grim picture ir the previous year.
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We will have to find out, an to what has
been the reason for thus

There has been a crisis 1n the manage-
ment of the Ralways {he Management
of the Rarlways bave not functioned n a
manner 1n which they ought tc have done
There has been nsing financial deficit The
Raillways have not been able to carry the
amount of passenger and freight traffic, as
was planned in the Raillway Budget, because
of the mis-management and due to the very
bad labour relations all these years This
has brought about the crimts in the Rad-
wuys finances Now, ths Supplementary
Demands for Grants have been brought
forward o be passed by thiy House Bun,
we know there has been little effort made

m overcoming the crisis What 18 the
result?

Eveiv year we find Mcmoers from the
Opposiion blaming the Railwav Board 1
am notf, outnght, condemning the Rarway
Board But theie 15 no denying the fact
that the entire working of the Ralways has
been centralised by them kven it a small
devision 1s to be taken in any of the mine
Zonal Radways they have to refer it to
ihce Ralway Board., and thew respimse is
very very poor ‘This is one of the major
reasons {01 the ciisws in the Rmlways  For
:xample, even tf a diesel engine 15 tc be
attached to one of the express tramns in
place of steam engine, in a zone, it has
lo be referred to the Railway Board and
they only havc to okey 1t they hore  to
yet even a small matter ke this What 18
the purpose of hning such et saiaried
persons in the Zonal Railways, drawing
four figure salanes with 1ot of 1espons-
bility if cven small matters are to be rcfes-
red by them to the Rmlway Boud Ths
should be surely looked into and there 13 no
denying the fact that the centralised work-
g of the Ralways has got to be changed
and moie amonomy and powners gnen to
the Zonal Divisional Railvwavs

We have mine Zones in the Raiwaya
Some zones have appiomimately 11,000
route km length, and about two lakhs
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of people working under it. . Some of these
Zones are extensive. The cfficiency is very
poor in large zones, such as the Western
and Northern Railways, and they have
got to ‘be pruned,
them viable. economic and efficient. There
should be a re-thinking in regard to these
matters and those Zones which are un-
wicldy should be -reduced in size. Then
only, there can be better efficiency and
there can be better coordination by the
Railway Board. Today besides labour tro-
uble, there is also complete frustration

in the official setup of the rail-
ways. They feel they have no
chances of promotion for 25 to

30 years whereas in services like the IAS,
the promotion chances are much . better.
. This has to be rectified. Unless some con-
fidence is created in the officers who are
manning the railways, we woull not be
able to solve our problems mcrely by
heiter coordination in the labour organisa-
tion.

Bad labour relationship  hus brought
strikes, wild-cat strikes etc.  The agitation
for merger of Sholapur division with Cen-
tral Railway brought huge lesses and para-
lysed movement of 5000 wagons from
north to south. We have scen troubles on
the South-Eastern, North-Eastern and No-
rth-East Frontier Railways. We were told
‘in the last general budget that if there was
no work, there would be no pay. It is
very good to make the slogan “"no work
no pay” a sacrosanct one, but how far
are we able to implement it? "This can-
not be implemented in isolation. In cose
there are delays in taking decisions, some-
body will have to be held reiponsible for
not taking quick decisions on labour matters.
Otherwise, we have no salvation.

I had mentioned here in the earlier spee-
ches that the decision on the question of
8 third terminal in Delhi has been pending
for a number of years. Hufldreds of offi-
cers are working in the Metrapolitan Sur-
vey Team. We were informed that liza-
 muddin has been decided as the location
for the third terminal. There is serious
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if we want to make -

Ivs.y - (s
mmn in New . Delbi -and- ou Dauu._i"'

- ‘stations, Wc cansiot - have .more . trains,
With the increasing papulation and increas-

ing movement of goods traflic to this cos-
mopolitan_capital, unless we plan for the
futnre, railways would .not be able to bring.

in any efficiency. We want 1o know whe- -

ther this decision about locating the fhird
terminal at Nizamuddin still stands or has
been given to go-by. After taking ‘the
decision, we-find no work. is .being done
in that regard. Possibly there is still some
lingering om this docision. We would like
to be categorically told about it. We have
spent more than a crore of rupees on
this committee and we are not able to
decide on a vital issue as to where the
third terminal would be [ocated.

It is true there have been shortages and
railways have closed down a number of
services at different places time and again.
We have to put up with shortages, but
there has got to be some sense in work-
ing out the shortages and planning to
meet it. In Rajasthan, where we used
to have two train services it was reduced
to one. From one they made it an alter-
nate day service. Later on we found that
on some days the train leaves at 7 in the
morning and on some other days at 12
o'clock. If it way a diesel engire coming,
the train would start from Pokaran at 8
o'clock. But if it was a steam engine,
the train would leave at about 12 noon.
People do not know whether on a par-
ticular day the engine which is coming
is diesel or steam. I can understand that
we have no coal and so we have to re.luce
the services. But there has to be a sensible
timing. People come from far-off villages
to catch the train. If they come a1 7,
they are told, the train would leave at 12,
If they come at 11, they are told the
train has left at 7. This is a poor picture
of administration of the ruilways, Unless
something is done about it, I do not think
we can go ahead in this irrespousible
manner. Therc have been a number - of
projects which have been continuing and
which have been startsd during 1973-74
like laying of new lines, construction of
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mew quarters, changing yards, ctc. But
some of these projects were given up at
the end of 1973-74 due to poucity of
funds. The contractors have to be paid
compensation. When you start the pro-
ject again, the cost outlay has gone very
high. These projects which have not been
completed due 1o paucity of funds will
hinder the fifth plan projects. Today you
have come here for approval and passing
of excess grants. We will no doubt
approve of these excess grants. But it
would have been better if you had com-
pleted the piojects which you had in hand
and then come forward with this eatra ex-
penditure. Theic is little justification for
stopping the work on hand and then pay-
ing compensation to the contracrors, be-
causc it results in a great loss to the 1ail-
ways. To give an eaample, tuke the Tilak
Bridge on which the work was going on.
Then it was completely stopped. Whar will
happen when the woik is renewed? The
outlay on it will increase and will be nea-
ly double. It is the same in the case of
construction of quarters. It is better to tale
up the construction of only 50 quarters
and complete them rother thar take up
200 quarters and stop wotk in the muddle,
The very fact that you have to come in
with excess grants shows that the efficiency
of the railways has gone down.

Very recently we were told that the rail-
ways have established a Service Comnulssion
at Muzafarpui. We welcome the ides of the
railways having service commussions in
more places. Bul when you take a decision
1o have it in one pluce, do you not think
that 1t will create heart-burring in other
places where you do not have this. There
are several Stales where you do not have
a Railway Service Commission. Could you
not have at least one Railway Service
Commission set up in all the States before
you think of having more than one in one
State ? A State like Rajasthan, which is en-
tirely backward with no industrialisation or
tuilway project, docs not have a Service

. If a man residing in laisal-
mer has to appear before a Railway Ser-
vice Commission. He will have to travel

Demands for Excess Grants 234
(Rlys.)

1,000 km. and go to Allahabad. In a situ-
ation where more jobs are wanted, if you
establish a Railway Service Commission,
the people would be able to feel that
the railways are ftrying to help them
to get jobs in their own areas. On
the other hand, if a person from Rajasthan
has to go all the way to Allahabad to
appear before the Railway Service Com.
misgion, he'feels he is an alien there. So,
while we welcome the establishment of the
Railway Service Commission at Muzafarpur,
let it be dore in a coordinated manner
in the whole country. Because, even though
there is demand from all parts ot the
country for the cstablishment of Service
Commissions, nothing is done in th2 matter.
We have to admit that what has been dons
is a political decision. If we want the rail-
ways to function efficiently, let us ensure
that the decisiors are taken in a coordinat-
ed manner, be it the opening of a iailway
line or the establishment of a Service Com-
mission.

It is a matter of regiet that in Kajas
than we have not been able to bnirg any
mw railway hines. In the first iwo plams
the rasilway lines were taken up or. the
consideration of economic viability. But in
the Thud Plan they decwded that instead of
cconomic Viability, they will go by political
considerations. To give an example, Udai-
pur-Himmatnagar and Pathankot-Jammu
were decided on political considerations and
rot on cconomic viability, In the Fourth
Plan the railwuays brought in another con-
sideration, namely, serving specific projects.
The roflwavs sad that they will not  be
guided by economic iability ot political
comsiderations but they will go by serving
specific projects.  So, they took up the
Mangaloie Hassan  and  Cottack-Paradip
lines, Then they decided that lines would
be taken up one on strategic considerations
and they took up the Pokran-Jaisalmer
and Hindumalkot-Sriganganagar lines. be-
cause they serve the strategic border areas.

Now you say that your ideology will be
to help the backward States. If vou take
up ideologies like this in the construction
of railway lines, it will create heart-burning
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throughout the country, because all States
would not get fair trestment. So, 1 would
request the hon, Minister that he should
give attdation to these muatters, whether it
is the opening of a new railway line or the
setting up of a Service Comitnbwiun, it 18
dome in a coordinated manner and beased
on some principles which are applied uni-
formly to all the States In the end, I will
repeat that the third terminul at Nizamud-
din, the work on which has been delayed
<0 long, should be carried out as early as
possible,

SHRI M. KALYANASUNDARAM (Tru-
chirapalli). Sir, although ! am conscious
that T am speaking on the Demands for
Supplementary Giants,«] crave your mdul-
gence to 1efer to certain general points
which were referred to by the Ralway
Minister in his budget speech.

Today the performance of the railways
is so unsatisfactory that the whole nation
is very much concerred about it No sec-
tion of the population will be happy with
the way m which the railway adminsta-
tion is run  the workers ure very unhappy.
They are even on the pomt of revolt The
trading community 1s very sore They are
complaining that the services to them are
very unsatisfactory and that they do uut
get wagons. The travellirg public is the
worst affected They are unhappy and they
are compluining They are caught between
the high increase in the fares and docrease
in the services. ¢

12.51 hrs.

[Mr. Deputy Speaker in the Chair]

Why the Railways have been icduced to
this state is a matter for serious ¢x:mima-
tion by the Government. The Railway Min
ister, basing himsclf on the facts supplied
by the Railway Board ard the Rarlway
adminstration, has thought it fit to level
an sitack and that too, a vehement atiack,
on the railway workers who have borne
the burden ull these ycars patiently.

i
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What are the facts? Why do the tail
way workers behave like thit 7 Hawe they
become so anti-national or wanting in pst.
riotism and the spirit of service 7 No. It ks
a slander against the railway-men to blame
that they are ivdisciplined. I cannot allow
a Minister or any officer of the RaBlway
Board to slander the railway workers like
this and I shall not allow them to proceed
any further if they write such a speesh
again. It is all based on falsehoods.

Whaut are the facts? The loco running
staff have been clamouring for 10-hours
woth for 15 years and they have repeated-
ly made representation and they have met
the rnilway administration but the admiris-
tration will not listen to them. They were
forced to work for 14 hours or 1§ hours
and more and still the railway administra-
tion is blaming them After 5o mapry strug-
gles, the Qureshi Commiitee was consti-
tited With what resull ? Now, they are
coming forward with an explanation that it
will cost them Rs. 38 crores and that it will
require 20,000 additional staff Then, what
does it show ? It shows that all these years
the andmiristration has been extracting so
much of over-work from the existing staff
and, instead of repenting fo1 that, the rail-
way admimstration has the audacity to ac-
cuse the workers So, [ have 1o emphati-
cally protest agamnst such an attitude This
15 not the way of gelting the coopeiation
of the workers,

Similarly, the gangmen are fighting The
gangmen are organizing their own oigani-
zation. What for ® They are fighting not
for any additional wages. The wages that
are due to them are not being paid. They
do not even calculate the annual increments
in proper time and pay them their arnual
mcrerients. When any additional remune-
ration by way of additional increase in the
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tration has beén so callomly indifferent to
their gricvarces.

Now, they want to build up a story that
they are indisciplined. 'Who has forced
them to such an act of indiscipline ? 1t is
the railway officials and those who are res-
ponsible for making payment. These strug-
gles Bave not taken place for any additional
demands. They have taken place only for
humane service conditiors and proper im-
plementation of the rules. You can examine
all these struggles. So, 1 have to protest
very strongly against that paragraph which
deals with the Railway workers in discip

MR. DEPUTY-SPEAKER: Now you
can refer to the Supplementary Demands

SHRI M. KALYANASUNDARAM. Yes,
1 am coming to the Supplementary De-
mands as also the Demands for Excess
Grants which were spent without the sanc.
tion of the House. We have got two. What
does it show ?

MR. DEPUTY-SPEAKER: One is Sup-
plementary Demands and another v De
mands for Excess Grants.

SHRI M KALYANASUNDARAM . Ex-
cess meuns what ? They have spent, they
have misappromiated money without the
proper sanction of the House

MR. DEPUTY-SPEAKFR: Whether you
will agree with that or not.

SHRI M KALYANASUNDARAM :
But the Public Accounts Committee has
thought it fit to recommend to this House
that it may be cunsidered I do rot want
to embariass the PAC but anyhow 1 want
to biing to the nolice of the House this
attitude which the Railway Board is bav-
ing towmds ths House. They don't care
for Parliament or Parlinment Members or
thelr criticisms They are %o to say immune
to all criticisms They don't care for hon.
Members; they don't care for the Supreme
Court jodgment even The House will be
itterested to know abourt this. The Supreme
Court held Sections 148 and 149 of the
Railway Establisbment Code wirra vires of
the consritifion as early as in 1963. Tl

now Governmient has not given effect 10 it
8t all. There arc hundreds of cases like
that. Mr. Indrajit Gupta and other Mem-
bers and myself, Members belonglng to my
party, have made several representations.
They have not cared to implement these
things. This is the sort of attitude they are
havicg to the Supreme Court or to the
more scared legislature. If anybody is to
be disciplined, it should be the Railway
Board. the Railway Administration, which
should be disciplined because it is they
who are showing an attitude of indiscipline
and that indisciplme causes further mdws-
cipline among the railway workers.

Regarding Geneial Appropriation, we
have sanctiored moire than Rs. 2500 crores.
Chat amount should be pioperly spent.
Revenues must be properly collected. There
are no 1easons for the Railway Finances to
be in such difficulties and this 1s due to the
indifference of the Railway Administ:ation.
Railways are run orly for the sake of a
few monopoly houses, for their benefits.
Even i respect of wagon construction they
have been placing orders on private firms
even though they have not been able 1o
fulfil existing orders. Out of the canstruc-
fion demand for wagors of 37,000 num-
bers, they were able to fulfil only 9,000
wagons. Still they arc going on placing fur-
ther orders on them Of course some of
them were taken over recently My question
15 : Why not develop the Railway workshops
themselves 7 Why not they be developed
and modernised to produce more and
more wagons 7 Those have been cut. Three
workshops were producirg such wagons and
these were Raillway Workshops They are
Golden Roch, Amritsar and Samastipur.
Their orders me reduced and now the figu-
res are less than 2,000 1 do not hnow
why their should be this partiality in favom
of private firms.

And cven in 1espect of cariying com-
modities, what happens is this. The big
houses are able to cheat the Railways by
carrying high-rated commodities at lower
rates. The Supplementary Demands are
the cumulative result of such failnres on
the pert of the Railways. They spend
more ard they come for voling on Excess
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Grants. They should be careful to have
proper control over budgeting provisions.
There are so many officers, there is the
Financial Commuissioner, Accounts Officers,
F.A & CAO etc. There are s0 many oliicers
like these in the Zonal Railways. Still they
have not been able to evolve a proper pro-
cedure with regard to these many matlers
Let them tiy to improve the efficiercy, in-
stead of antagonising the workers 7

13 hs.

That is becoming very important. They
are antagonmsing all sections of workers and
all sections of trade unions excepling per-
haps one or two. Several trade unions
have now combined togethei—rot for any
revolt agamnst the Government and not
even for any political motives—such as
AlTUC, AIRF. and other categories
of unions —to make a proper representation
to the Government so that a proper under-
standing car be reached between the ad-
ministiation and the railway woikers.

Sir, the othet day, the hon Ralway Min-
ister, Shri Mishia said that he aid not want
o strihe. Fust he threatened and, later, he
was even prepaied to meet them Let him
not stund on piestige but let him call them
and have a discussion with them. Sir, after
all, the raiway worhers are part of our
pation. Why dor't you call them for talks ?
What is the attitude of the Raillway Ad-
ministration towards them ® Their attitude
is to victimmse the workers, especially, those
workers who are taling posiive attitude
against the wasteful eapendituie and coriup-
tion When such workeis and trade "mions
take up the problem, they only wvictimise
them.

I would hke to quote one instance in
this cornection. In  the Integral Coach
Factory, the workers were fighting for some
of the mismanagement of the p cvious
General Manager. When the workers came
forward with this demand, they got victi-
misation. All of a sudden, 47 workers were
placed under suspension many of whom
were members on the Staff Council. That
is how the Staff Council is treated by the
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Railway Administration. The Gensral Sec-
retary of the Union—a most popular
union—in that factory has been removed
from service. 1 chalienge them to hold a
secret ballot to ascertain the representative
capacity of this Union to get at the truth.
Sir, he has been removed from service
for what is called the proper trade union
activity. This is how they are giving res-
pect to the trade union rights of the work-
mg class people on the railways. Why
should they suppress the trade union rights ?
This is not the way to secure the coope-
ration from the railway workers. That is
why 1 say that the Rail Bhawan or what-
ever i 1s called has got to be overhauled
thoroughly. I do not mind spending even
Rs. 2 crores on the Rail Bhavan. The
Rarl Bhavan v the muschief-maker. They
are responsible for all the failures and they
must be held answerable; and they must
be impeached openly. They must be pro-
perly dealt with. They must be disciplined.
They are giving wrong information. They
ptovoke the workeis Of course there are
some political parties which aie intcrested
ir dnturbing the railways and they are
creating difficulties  That is  a different
matter It is they who are doing dis-
ruption against the national interests. My
paty or anyone individoal would not like
anything to be done against the interests
of the nation. Railway workers are part
of the ration. They are the buckhbone of
the nation there 15 no nation without
working class, Do not slander the working-
class. Those who slander workers
cannot speak in favour of nation. That is
my attitude.

The Rail Bhavan must change their atti-
tude towards the workers. I do not know
whether they even listen to the ministers,
Let the Minister look after the Rail Bhavan,
If that done Railways wil look after them-
sclves,

MR. DEPUTY-SPEAKER : Shri Kalya-
nesundaram has made an effective speech.
But. 1 must say with all respect that it
has very little to do with the Supplementary
Demands for Grants,
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SHRI M. KALYANASUNDARAM: I
hope everything that I said has gome on
record.

MR, DEPUTY-SPEAKER : Evcrything
has gone on record. I am sure the Minis-
ter will take note of that.

What I would like to refer at this stage
is to the well-laid and well-accepted pro-
cedure in a discussior on Supplementary
Demands and Excess Demands. Certain
demands have been mentioned there. The
Government has come out with certain
brochures on that. They want so much
for a particular Demand. Why do they
want excess demands ? The whole purpose
is for the Members to look into these de-
mands ard to say whether those demands
should be granted or not. The rules arc
very clear. The discussion should he con-
fined to the supplcmentary demands und not
to the general policy or the general demands.
We had already two long discussions on
the Ruilways—one or the Railway oudpet
and the other on the Railway Dimands
Now, we should pin-point only whether
we should give them this extra demand
or not so that the discussion becomey mean-
ingful.

SHRI S A. KADFR (Bombas Cuntral
South) : Mr. Deputy-Speaher. “i. year
obwervation has put me into a very dihcult
position. I had not got the oppurtiumiy
to spesh on the Ruilway budget ard, there-
fore 1 thought I will make certain observa-
tions which may bc a little out of the
way which, I hope, you will tolerate.

Sir, the Railway budget as presented to
us and the Supplementary Demands that
arc hete for our discussion do attract some
of the vital questions that are facing the
railway administration and the railway bud-
get. At the outset the presentation of the
budget and the supplementary demands
has to be reviewed from this point of view
that the Railways is rot only an earning
body but also has many social obligations
On account of fulfillirg those social obli-
Bations the Railways incur loss. We are
presenting the budget as a whole. So, I
would like it to be put for consideration
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whether it Is possible or not to have a
separate social obligution  budget—apart
from the total budgel—so that this House
and the country should hnow how much we
are spending on social obligatiors and what
is the contribution of the railways in that.

Secondly, Sir, we had been in the South
recently and there we were told that 69
trains had been cancelled due to coal short-
age On the one hand we are told that
coal is lying amply at the pitheads and
also the Railway Mirister had assured us
about the availability of wagons but the
fact is that there is shortage of coal. When
69 traine are cancelled, 1 am afraid,
thonsands and thousands of passengers are
put to inconvenience damly. So, something
1adical must be done to sort out the pro-
blem.

Further, Sir, I would like to know whe-
ther we are fully and efficiently utilising
t1. rolueg stock  This brings to my mind
the 1ailway timings They are so made
up and manipulated that the punctuality to
be observed has been done by way of ex-
tending the time of the running train. I
had raised this point last time alsc and
we weie told that there was nothing of
thit sort. But thc fact is that each and
everv train has ome to onc and a half
hours extra for making up the time and
thercby the utilisation of the rolling stock
b Jews wnd the eapenditure is tov heavy
on the administration. If this matter can
be looked into by an expert or a technical
committee, I am quite sure, we can save
quite a big amount. Sir, it has been my
cxperience when travellirg from Delhi to
Bombay that Frontier Mail is nearly one
hour to onc and a half hour ahead of
schedule and then it shows down to icach
Bombay Cential just in time or just be-
fore time. If one or one and a half hours
are spent in this way because of mani-
pulations for the sake of purctuality, you
can imagine what would be the eapense
for the exchequer as well as the railways
as far as delay is concerned. I am told
that it may come to a few thousand rupees,
and with 2500 passenger trains a day we
can calculate and see for oursclves that it
would become a very huge amount. I
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would like the Railway Mimster and the
Railway Board to look mto this matter
thoroughly and <ee thal punttuality s
maintained not by manipulation but by
efficient woiking of the Railway Admins-
tration

1 had panted out last time that the
third class bogies were so comstructed that
they got heated to such am extent that
the heat inside was often more than what
was there outside Wher we wisited the
research nstitute at Lucknow, we Tearnt
that they were expenmenting on the use
of fibre glass on the top of the bogie n
order to reduce the heat When we went
to Parambur, I asked a petfinent guestion
namely how much difference m heat the
fib e glass top would make, and they smd
that the difference would be margiral Tf
it be marginal, what 18 the sense in doing
1it? Unless and until the reduction 18
substantial, and as much heat as 1s possible
18 prevented, 1t 13 no use continurg with
this 1 do not know whether the institute
has thoroughly experimented with this and
supplicd the necessary data showing how
much reduction of heat there wouid be
I would like that the Railway Admimstra-
ton should look into this very carefully
and see that 1egular expenimentation 18
contirued to give as much facilities to the
passengers as possible with the aid of sci-
entific and technical Anowledge that 18
avatlable in these modern days

I may also way that the third class pas-
sengers

MR DEPUTY-SPCAKER There 15 no
more third class

SHRI § A KADER There will be no
more third class only from 1st Apnl but
today it 1 still therc

MR DEPUTY-SPELARER
have been promoted

SHRIS A KRADFR Tt 1s only changing
of the name not the actual conditiors in-
side the compartment Whether you call
this Parliament or Samsad, it means the
same thing, and there 18 no difference Simu-

All of us

MARCH 2§, 1974  Demawds for W(}im 244

(Riys

larly, whether #t is called third class or
second class, the facilittes afforded 1o the
passengers will be the same The only
thing 18 that a fellow may say that he i
no longer travellng wn the thurd class but
he 1s traveliirg in the second class

MR DFPUTY-SPEAKER In this status-
wonscions age even a change of name may
mean something

SHRI S A KADER. Psychologically
that may be true, but not in substance

I would like that the third class passen-
gers who really contitbute to the raillway
revenues should be given a farplay At
present, what 1» happening 1s that only the
fitst class ard air-conditioned class are given
a fair deal, w fact, I am told that the first
class and air condiioned tares are actually
subsidised faies The do not  aciua'ly
mect cven the expenditure incurred by the
rulways on these classes I would like
that the fares of the first class and ur on-
ditioned clas should be revised to mahke
them economuc

Foir the thud class passengers, rmaximum
amemities should be piovided 1 would
onie cain retetate that the heat that 18
generited 1 the bogie must be 1uduced
to the mimmum no matter what cxpense
it myy imvolve, otherwise, it 15 a horror 1o
travel in them, because the paswenger 15 not
able toslcepeven ull 12 midmight or 1am
in the might, becaise the heat nside
much more than the heal outside

TN AT AT FEA AT B
uIw A ¥ g7 f A

st pen ww weam (i) @mew
wirw, & veE @ gyt 4T gEew AT
g 1 ¥ Wit wgew &1 s wmd
I mal Y FAmATT W oov gmr §Y
W Reorar wmgwr g oo ot gAwedar A vy
g & o* wioum «t o v Aw F fr
SRy A § wW w1 agy AMm X
amt ¥ afrafar wT faqr wrdwr o WK
AT 9T ¥W @y ¥ ww @ wrow gWT |
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SHRI E. R. KRISHNAN (Salem). Mr.
Deputy Speaker. Sir, on behalf of my
paity, the Dravida Munnetra Kazhagam, 1
rise to say a few words on the Excess
Grants (Railways) for 1971-72 and the
Supplementary  Demands for  grants
(Railways) for 1973-74.

Sir, 1 would like to draw your kind at-
tuntion to Demand No, 10—Stuff Welfare
—tor 1973-74 and also for 1971-72, In the
year 1971-72 a sum of Rs. 15.85 lakhs
had been spent in excess on staff welfare.
For the year 1973-74 a supplementary De-
mand of Rs 2.29 crores has been submit-
ted for the approval of this House.

1 would like to point out that there are
14 lakbhgs of regular woikers on Indian
Railways. But there are only 534 lakh
1esidentinlequarters. Only about 38 per cent
of the regular employees are housed in
these, This is the position obtaining at the
end of 1973-74. Similarly, for the educa-
tion of the children of 14 lakh regular
Rudway employees 751 educational institu-
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tions are functioning. This covers only 10
per cent of the children of 14 lakh regular
employees. Sir, another regrettable factor is
that only 1 per cent of the children of the
railway employees has got hostel facilities.
There are only 14 subsidised hostels on the
Indian Railways. I need not emphasise the
fact that the Railway employees are sub-
ject to frequent transfers and lack of ade-
quate hostél facilities seriously hampers the
education of the children of railway em-
ployees.  Similarly, the provision of resi-
dential accommodation is woefully lacking
on the Railways. Only when these mini-
mum facilities are provided to the
employees of the Railways, they will be
able to devote their undivided attention to
their work.

Sir, 1 would refer to Demand No, 2
Miscellaneous  Expenditure for 1971-72
under which a sum of Rs. 19.83 lakhs has
been overspent. Under Demand No. 9—
Miscellancous Expenses a sum of Rs.1.23
crotes has been ashed for in Supplementary
Demand for the year 1973-74. 1 am con-
vinced that the head “Miscellaneous Expen-
diturc’ shelters all the extravagance of the
Railwavs. This is borne out by the fact
that m 1971-72 only a sum of Rs 15.85
lakhs has been spent in excess on Staff
Welfate, a sum of Rs. 123 crotes has been
spent 1n excess under the head ‘Miscellane-
ous expenditure’. I would like to have
clartfications from the hon. Railway Minis-
ter for this In fact, I demand that the
head ‘Miscellancous Expenditure’ must be
removed from the Railway Budget and in
its place suitable heads covering the real
expenditure must be given. Then only the
House will be able to lend its full support
to the Demands of the Railway Mmistry.

It the Ralway Minster had come for-
warded with Excess Demands and Supple-
mentary Demands, after spending adaquate
sums of money stafi welare, this House
would have gladly accorded 1. approval
But I do not think that the Railway Minis-
try 13 keen enough or competent enough
to do that

*The original speech was delivered inTamil.

2 LSS/14—9
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Before 1 conclude, I would just sefer
to another important point. On the Sou-
thern Railway, the present Olavakkot Divi-
sion is too unwieldy and the Divisional
Headquarters is not able to pay full atten-
tion to the mamfold problems of the entire
Division. The people ot Tamil Nadu have
been demanding for long, and in f..*, they
have also represented to the Railw 1y Minis-
ter repeatedly, that a new Divisioral Head-
quarters should be located at Salem where
there are all the facilites available. In
view of the Salem Steel Plant coming up
soon, it is essential that Salem should have
a new Divisional Headquarters, after bifur-
cating the present Qivakkot Duvision. 1 re-
quest the hon Minwter of Ralways to
look mto thin and take necewsary acuun
in this regard.

With these words, I conclude my speech.
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MR. DEPUTY SPEAKER: Why not
add Mr. Vajpayee in the supplementay de-
mands 7 Then it will be guite relevant.
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SHRI VAYALAR RAVI (Chirayinkil) :
Sir, I rise to support the Supplementary De-
mands for 1973-74 and the Excess Grants
for 1971-72, ‘There is a genuine appre-
hension that these demands have become
necessary due to mismanagement ot the
railways by the administration and bad
budgeting. When we go through the de-
mands, we find that because there is no
proper machinery in the railways to deal
with claims, the people are compelled to
go to the court. So, I would request the
minister to see that a suvitable machinery
is evolved to settle claims.

Money has been spent on moving stores
from place to place. The Soutliern Rail-
way in particular has incurred more ex-
penditure on this because the stores depots
are not properly located fo meet the needs
of the different places. In Kerala, for
example, if some repair has to he done,
they have to carry it at least 600 Km.
which means more expenditure,

Money is being demanded for operation.
I have my own strong objection because
there has been no operation over certain
areas, as in Quilon and Trivandrum where
students have to go on big agitations be-
cause there is no operation of trains. About
3000 students are travelling morning and
evening fo and from the cullcges. The
colleges have been forced to close down
because trains have been cancelled. Even
today the locals are not rumning. It hap-
pened in 1973 also. Though I suppert the
demands, I request the minister (0 consider
the hardship of the studen!ts snd other
people and see that the trains there are
not cancelled.

Coming to the Excess CGrants. money
is demanded for being given to the Flec-
tricity Boards for generation of more elec-
tricity. Will the railway  administ ation
consider getting cheap power from areas
where it is available ? On that basis,
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will you consider your electrification prog-
ramme”? The State T hail from is prepared
to supply electricity at cheap rates. But
atill they cancel the trains in Kkeralo due
to coal shortage becausc they huve to
carry two trains of coal every day tu my
State.

Al the same time, you have shortage of
diesel Suppose, you generate clectricity
yourself, you need not pay more for elec-
tricity and you can electrify the whole line.
T hope the Railway Munister will consider
whether he can reduce the expenditure of
the rpilways by introducing electrification
in those lines where “cheap electricity can
be generated,

Coming to the welfare of the employees,
1 appreciate the appeal of the Railway
Minister to the workmen not to resort to
strikes at 4 time when the country is fuc-
ing an economic crisis. But when we
trave in the trmins we come across the
lowest category of  cmployees, starting
from attendars, and they complajn about
their miseries on account of maladministra-
tion in the railways Though you tall ot
welfare, it is unfortunate that you do not
look into the grievances of the lowest cate-
gory of employees. They are disgruntled
and dissatisfied because of the humibation
they suffer at the hands of their superiois
For instance, 1ecently an attender of the
first class bogie working at Olavakhot was
suddenly transferred to Madras  without
any reason. Did the administration think
of his family or the education of his child-
ren when they made this transfer? 1t is
this type of thing that creates dissatisfac-
tion and even frustration among the emp-
loyees. Now promotion depends not on
hard work but favouritism of the top offi-
cials for which 1 can give hundieds of
instances 1 hope the Railway Munister
will start dislogue with the trade unions
and see that the grievances of the emp-
loyees, particularly ut the lower levels, are
removed. 1 hope the Railway Board will
not come in the way of any such negotia-
tions. The Railway Minister will have to
ensure that the country is not plagued with
another railway strike.

MARCH, 25, 1974
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SHRT N. K. P. SALVE (Betul): Mr. ,
Deputy-Speaker, Sir, as 1 examine the
nature of the additional expenses, which
the Government have to incur on the rail-
ways, and for the approval of which these
Supplementary Demands for Grants have
been brought before the House, I find they
cover a farrly wide gamut of the entire
working of the railways. They include
inter alia additional expemses on Railway
Board, payment to workers, working ex-
penses m admimstration, repaits, maintens
ance and expenditure on operating staff, n
fauly wide gumul. and so we can examine
the entire wosking of the railway adminis-
tration. but I do not intend doing so.

The first and foremost is the working
of the Railway Bpard. The Railway Board
has invanably come in for an extiemelv
unwarranied, uncharitable indictment and
criticism m this House and outside this
House It 15 an extremely unfortunate and
improper method and manner of looking
at the working of the Government adminis
tiation, to lay the fault for the mualuise
in which our railways at the moment are
mnvohed at the doots of the Railway Boeard
alone is to completely distort facts out
of ull proportion The Railway Board
certdinly is the Secietanat responsible for
runmng radways, but it has 1ts limitations
There are many fuctors which have to be
objectively evaluated and  assessed to
determune what 15 the cause as a result of
which the railways are functioming today
i an extremely poor manner. The rwl-
ways of any countiy, and much more so
of a vast country such as ours, art in fact
the veins and arteries of our economy.

And if these veins and arteries do not
function properly, then it 15 inevitable that
our economy is going to be put into a
great disiepair and it is going to land itself
in a very critical position, and it has land-
ed. Therefore, one way to see and one
way to objectively attempt to find out is:
what is wrong with the railways ? ‘The first
and the foremost onc that strikes one is
that the movement of the railways is not
going on as smoothly as they ought to.
If some one were to say that the Rallway
Board does not know how the Board
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should go about, I would submmt that such
4 person 18 Inghly prejudiced and that he
bas put blinkers on his eyes The real
defficulty arises on aciount of the extre
mely uresponmble attitude of the people
who are manmng and managing the Rail-
ways—the people in the field utself

Unfortunately, the hon. CPl member has
gone awdy He was waxing eloguenie
about a certain supremacy of the nterests
of the workers He 15 not the sole custe
dian of the interests of the working ol 159
what about the interests of the whole r1
tion as such® Can a set of people who awe
working in the Raillwavs hold the entne
country to ransom? The question here 15
have they or have they not held the entire
wountry to ransom? If they are going to
dislocate the rallway services it 15 going to
impdu your economic conditions more wnd
more cntically 1f the condition becomes
more and more cnitical, the harassment,
the ingmsh the distress ind the prob'um
of the public are going to be more nd
more intense ind more acute

I can understand a few pohtical parins
bung  interested mo harnessing  public
opinion against the ruling party That 1s
their inalienable nght i a democracy  But
[ ¢wnnot understand 1»  are there not cer
tun points which must be kept 1bove the
hne of political confrontation” There 18
ont thing whith must be kept above the
line of political confiontation and it is
the management of the raidways But
what do we find? The moment
there i1s discontent against the government
the moment there 1s going to be any agi
tition agamst the government and the mo
ment there 18 any demand for any com
pensation, the fist vicim in the railways
as if the rallways symbolse the government
agamst whom the agitating people must

show therr wrath wnd m the worst
possible manner and they <eem to
consider that by domg <o  they

would be rendcring a service to themselves
and to the nation 1f one were to see
what was happening in strategie places like
Shadol Katmi, Bhilai due to agitation or
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stnike sometimes by the loco staff or by

some other technical or non technical staff,

rall movement comes to 4 standsull, what

cat Mir Qureshi do? What can
Mr Mishra t0o? What can the Mem-
bers of the Board do about? The

entire traffic 13 dislocated The movement
of coal 1 dislocated The movement of
manganese 18 dislocated The movement
of steel 15 dislocated The movement
of cement 1s dislocated and it only adds
to the problems, worries and bothers of
the people of this country And my friend
here was waxing cloquence about the n-
terests of the working class But what
about the interests of the rest of the count-
1y ? Therefore, it hes to be properly un-
derstood once for all Let not the polt-
tucal parties while waxing eloquence about
the inteiests of the working class try to
nurse and feather their own nests which 18
atiemely injurious for some day they would
themselhves be sorry for that

ot gTM wx woAwm 3 femeen o
srwmpen?

SHRIN K P SALVE 1 am speahing
on the criticism of the Railway Board
My friends, I hope if he 1 capable of
understanding, would see that there 1 &
demand of Rs 221 lakhs Let me explamn
to im As a result of an additional ex
penditure of Rs 5 likhs offset by Rs 279
lakhs 1t leaves 1 balince of Rs 221 labhs
I am, therefore, cntitled to spesh on the
wothing of the Raway Board and I am
entitled to speak on the worhing of the
admunistration rep urs maintenance et
I I cannot speak on the Railwavs

SHRI \ATAL BIHARI VAJPAYEF
(Gwaho1) Not on the functiomng of the
political parties

SHRI N K P SAIVE  Atalp, you
were not here  You ue a responsible per-
son I respect vou immensely You will
appreciatc my arguments i this respect
Are not the railways the first and the fore
most victm of all sorts of lawlessness of
violence and burming and if they are the
vicums of this sort of wiolence and law-
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lessness, who does suffer ? Who does pay
for it? Is it pot the community which
suffers? It is not the community which
pays ? If political parties are indulging
in this sort of exploitation of the people
and if political parties are encouraging and
inciting this sort of attitude, is it not the
political parties which need to be told
about? I am sure, at least, theoretically you
will not disagree with me. In practice, it is
your own choice,

1 now come to the wagon movement.
This is a matter of very great concern to
all, especially those who are concerned
about the economy of the country. The
wagon movement position is extremely un-
satisfactory. Unless the situation improves
drastically by leaps and bounds I am af-
raid we are going to land ourselves in
very serious difficulties. The main econo-
mic difficulty that we have come across is
ceficit financing, There is no industrial
growth and this is the reason for deficit
financing. If there were more industrial
growth, there would be more direct and
more indirect taxes. There is insufficient,
inadequate, unsatisfactory, industrial growth.
Also, transport bottleneck has been identi-
fied in the Economic Survey of India as
one of the very major factors. Who is
responsible for this? Railway Mirister
is indeed resporsible, but the people who
are manning the show must have to take
their due share of responsibility. It is
those who obstruct the working of the
Railways who have to take much greater
responsibility for these matters, They have
to show greater sense of reverence and
deference to the needs of the community.
Wagon movement especially in the south-eas-
tern sector is extremely unsatisfactory. The
people who man the Board are extremely
understanding and in respect of the Mem-
ber of the Board or the Minister, nobody
can complain that they were not willing to
go all out to help them. But why should
it be necessary at all for us to go to all
the Members or to the Minister, if things
bad gone on smoothly, in the normal
course.
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Sl AvE AW A% :
F oA ¥ 9z WuA &) 2@ 1 SATEr Seal
9 qeF ¥ Fww faww [smwmo gEe
&1 W@ T Fga oAl faaar g AT AT
MO oW gw g mafed w9 ¥ Aw
fraza & f& am odr fifsy fom a1 9aaa
g

= gFH TE FeaAW !
¥ owrRT g |

¥ o9 ¥ IF

Y A&z FTAIC AT ¢ WY U A AT
& e’ g, T W ¥ 92 g |
One major problem in respect of railway
movement is corruption. Regarding mo-
vement of coal, I wish to say something.
My constituency happens to be in the Col-
liery area. They were in the private sector
and they were so managing it that the
wagon movement was far more regular and
satisfactory. The Coal Mine Authorities
today are not able to pay bribe to the peo-
ple who are loading into the wagons and
therefore very heavy demurrage takes place. -
The movement of coal becomes extremely
unsatisfactory. Same is the case with the
Steel Plants. Even steel plants have to
pay bribe for steel movement. This sort
of corruption has crept into the Railways.

wft qar aw awEws (Fma) o (foea
fFr F1 T qEAr & ogw & oW &
faar g @1 § weadt @1 foom @ Fm
T

T A%E FA AT : WY A FAT 2
g1 dr q& T wew 1 owme fEh oA F

-
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€ @ oo @ oy w0 & & ot o
st oy ¢ P o wog & A ymle

Sir. I seek your protection. This sort
of objectionable talk in the House itself, I
cinnol undeistand, Sir I was making one
point that this sort of difficulty is experi-
enced in loading of coal in my constituency.
1 myself am complaining that there is cor-
1uption which has creeped into the lowest
bottom that has created this difficulty in
loading of coal. Does he understand what
1 am talking ?

MR. DEPUTY SPrAKER : You find it
difhicult to understand one hon. Member.
| have to understand 525 Members.

SHR1 N. K. P. SALVE . Anywav | have
two suggestions to make to the hon Mimster
tor Railways who is here Jn the backwaid
areas of M.P., we have been demanding
for quite some time for a half of trains at
Bctul—there is a very long stoppage bet-
ween the previous halt and the next stop.
You will Lindly consider Betul for a stop.
There 15 one morc station bv*pame Pan-
dhurna. This is the only station which
caters to Chindwara district. We do not
have reservation from that station. 1 would
1equest that these two small demands may
be sympathetically considered by the Rail-
way Minister,

ot gww W wewW - 9T WEY,
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% wv o wEver wger g W wae
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W omi W g oW g

MR. DEPUTY SPEAKER : The Deputy

Railway Minister is good emough. He
has been authorised.

THE DFPUTY MINISTER IN THE
MINISTRY OF RAILWAYS (SHRI
MOHD. SHAFI QURFSHI) : Sir, the
Railway Minister is in the Rajya Sabha,

MR DEPUTY SPLAKER:
competent to reply.

You are

ot qewT o w0 W oA g
ew ¥ ¥

ﬂ‘l@ovoﬂﬂ:mﬂmm
A grew W W @ @ W AT wYA
#r wAey ol ¥ fat g W A oWy

aFw & 7

ot wew fagdt awadt @ W@ § e
fr ar ¥=itzz ¥ | §& W0 ¥ @ W&
L icodl S

MR. DEPUTY SPFAKER : That is a
peisonal questton 1 am talking about his
aofficial competence

SHR1 HUKAM CHAND KACHWAI :*

MR DEPUTY SPEAKFR : The hon.
Minister may cairy on.  All ths would
not go on iecord

SHRI MOHD SHAFI QURESHI: Sit,
the hon Membets who participated in this
debate have touched wvarious aspects of the
functioning of the Indian Raillways. Some
matters are of national importance while
others are of locul importancc like the
extension of trains or stoppuge of a parti-
cular tiain or supply of wagons to a parti-
cular area

* Not recorded.
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One important link which Thelps the
development of the economy of the country
is the transport system between the raw
material production centres and the con-
suming centres. Somehow if this link is
affected, the whole of the economy of our
comntry gets affected.

Ag the hon. Members have pointed out,
we have had agitations like go-slow tactics
in the Indian Railways, This hns adverse-
ly affected the cconomy of the Indian Rail-
ways,

One hon. Member—he 15 not here—
Shri Kalyana Sundaram was talking about
the conditions of the working class in the
Indian Railways' 1 do not know what
prompted him to say that the attitude to-
wards the working-class people by the Rail-
way Ministry is anti-people. That is not
correct. In fact, whenever they come up
with their problems in their ureas, the
attitude of the Railway Administration has
always been for the workers—for their
benefit. 1 wish that before he can deliver
his services to me, he could give proper
advice to his own people that whatever
ways and means they ave adopting for serv-
ing the workingclass are actually not serv.
ing them but they are destroying the very
concept of the workingclass in this country.
‘What we need is proper understanding bet-
ween the employer and the employce and
we want to create an atmosphere of coordi-
nation and cooperation and involvement
because we are now convinced that the
Indian railways cannot be run by merc
ordinances and orders.

14 hrs.

Sir, Mr. Sanghi referred to certain r1e-
sentment in the officer class and also cer-
tain facilities to be given to the staff. It
is true that promotional facilities as com-
pared to the other departments of the Go-
vernment of India were less in the Indian
railways but with the upgradation of vari-
ous posts in the railway administration, 1
am sure, the avenues of promotion will be
opened to most of the staffl of the Indian
railways, Indian railways attach consider-
able importance to the facilities and ameni-
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ties which we provide to our staff. We have
provided about 5,34,600 residential quar-
ters—although that covers only 38 per cent
of the total staff—and more houses and
quartars will be constructed, For the con-
struction of quarters the raflways are pay-
ing annually a sum of Rs. 11 crores by way
of subsidised housing. The railways are
running 659 hospitals with 10,460 beds and
we are treating 1.6 lakh everyday in these
hospitals. On this item alone we have to
spend Rs. 26.77 crores annually, There
are about 751 educational institutions of
the Indian railways which cater to 1.4 lakh
students of railway employees and we are
spending Rs. 3.43 crores annually on this
item. Besides that we are running 14 hos-
tels for the children of the railway emp-
loyees which are being subsidised.

Shri 8. A. Kuader is not here. He said
the railways being the largest public sector
cnterprise in the country should also bear
some social burdens. He should know that
railways are carrying a big social burden
by way of carrying certain commodities at
low-rated tarifl. As a public utility orga-
nisation the railways me mnow ‘pending
about Rs. 225 crores out of which Rs 95
crores are being spent on suburban services
and Rs. 115 crores as subsidned carriage
for foodgrains, fertiliser and other com-
modities and about Rs, 11 crores for muin-
taining un-remunerative branch lines and
Rs. 4 crorcs for giving export subsidies to
exporters. This makes a total of Rs. 22§
ctores. There are one or two other points
which hon. Members have rassed 1 will
cover them first and then come to the Sup-
plementary Demands. Shri Sanghi had
raised the question of a third terminal.
It was said earlier that the third terminal
in Delhi should be at Nizamuddin, but
subsequently 1 was found that the area
bad some historical monuments, and there-
fore it has been decided not to have the
third terminal at Nizamuddin but at some
other place. The search for the third ter-
minal is still on and a decision will be
taken very soon.

SHRI N. K. SANGHI : How much time
will it take to take a decision "
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way of candidates offering themselves for
recruitment. Now, it has been decided
that each zone will have one Railway Ser-
vice Commission. Besides, there are also
certain backward areas, and it has been
decided that one service commission on the
North-East Frontier Railway will be set
up with headquarters at Gauhati, one
branch office of the Northern Railway Sub-
ordinate Service Commission at Srinagar
or Jammu as may be convenient, and one
branch office of the Bombay Service Com-
mission at Jaipur. [ think that this should
satisfy the demands so far as Rajasthan is

concerned,

Shri B. R. Shukla had raised a point
about the conversion of the North Eastern
Railway lines up to Raxaul and further
extension up to Hetanda to be taken up.
The surveys have been conducted for con-
version of the section from Sumustipur to
Raxaul via Muzaffarpur or via Darbhanga,
and the reports are under consideration.
Another survey for a new linc from Raxaul
to Hetanda in Nepal has also been comp-
Icted. The survey report is under consi-
deration in consultation with the Exteinal
Affairs Ministry and the Government of
Nepal.

With regard to the Supplementary De-
mands for Grants, I wish to say that these
Supplementary Demands for Grants aggre-
gating to Rs. 20.29 crroes are intended to
cover post budgetary incrcases in expendi-
ture,

Of this amount, Rs. 18.32 crores is under
revenue expenditure. The additional pro-
vision is essentially required to provide for
‘payments arising out of implementation of
Pay Commission's Recommendations as
uccepted by the Government. Some pro-
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vision is also required repairs and main-
tenance of rolling-stock in order to ine-
rease the availability by reducing ineffec-
tives, increase in casual labour rates, liquida-
tion of outstanding compensation claims,
more expenditure on consumable stores in-
cluding increase in cost etc. The supple-
mentary appropriations for charged expen-
diture aggregating to Rs. 1.38 crores are
intended to cover payments in satisfaction
of court decrees and these are brought to
the notice of Parliament.

The details of increased Demands under
cach Grant have heen adequately explained
in the book of Supplementary Demands al-
ready presented to the House.

With regard to the "Excess Grants dur-
ing the year 1971-72, excesses over the
sanctioned grants/appropriations occurred
under 9 voted grants and one charged ap-
propriation, These excesses amounted to
Rs. 46.15 crores.

While 1ecommending the regularisatioa
of these excesses, the Public Accounts
Commuttee observed that the reasons for
the sudden deterioration in the position
during 1971-72 should be investigated so
as to tuke uppropriate action to keep the
excesses to the minimum in future. 7The
Committee further desired that the system
of estimation of expenditure on the Ruil-
wiys should be improved.

The excess of Rs, 46.15 crores was
mainly shared by two grants, 1iz. Grant
No. 15—Open Line Works—Capital, De-
preciation Reserve Fund and Development
Fund-—(Rs. 29.37 crores). and Grant
No. I8—Appropriation to Development
Fund (Rs. 8.70 crores). The excess under
grant No. 15 was mainly contributed by

Stores Suspense (Rs. 17.15 crores) and
workshop Muanufacture Suspense (Rs  7.50
crores),

The unusual conditions that prevailed

during 1971-72 were the main contiibutory
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cause of failyre to anticipate heavy exces-

ses in inventory holdings etc. Rriefly.

t;ated these were i—

{a) During the year a certain amount
of stockpiling had to be done to
mect the transportation require-
ments of 10 million refugees from
Bangladesh as also in view of the
Indo-Pak hostilities.

the impuct of heuvy increase in
price level during the year could
not be fully anticipated.

Most of the foreign suppliers in-
sisted on 30 per cent advance pay-
ment along with the order for
import of materials instead of 5
per cent as was the practice ear-
lier. Some major Indiun suppliers
also started insisting upon a simi-
ler provision. Because of the ge-
neral credit squecze, other Indian
firms also started insisting on 95
per cent to 100 per cent advance
payments at the time of despatch
in keeping with contracts with
DGS&D.

Some of the important steps taken in
this regard are a5 under : Inventory cont-
1ol cells have been sct up on the I[ndian
Railways with one of the main objectives
as proper anticipation of budget require-
ments of stores. A high-level committec
headed by the Deputy Minisier of Railways
has ben set up in January 1973 to review
the procedures of stores procurement and
ather inventory control functions. Rail-
ways have been asked to kecp closer liaison
with the Pay and Accounts Officers to en-
sure better control over the receipt of
debits within the budget availability. In
order to cnsure compliance with the pro-
visions contained in the Indian Railways
Code for Mechanical Department relating
to the review of balances under workshop
manufacture suspense uccount etc, instruc-
tions huve been issued to the Railways in
March 1973 that meetings should be held
‘between Works Managers and Workshop
Accounts Officers every months and at the
junior and senior administrative levels at

(b)

(c)
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'huaqunm quamm and htlfm B
am glad. to inform the House that as &

fesult of the various' remedial - measures.

taken, the appropriation sccounts for 1972~
73, which have already been presentsd to
the House, show a much better pictare,
the excess over voted grants/charged—
appropriations being only Rs. 10.21 crores
compared to the heavy excess of Rs. 46.15
crores which occurred during 1971.72.
With these words I conclude.

SHRI N. K.  P. SALVE : The whole
country is agitated over the movement of
coal and other essential commodities to
which [ referred in my speech. May we
have some idea of the present position of
movement of coal and other essential com-
modities in various sectors 7

stgen ww weNTS : IO WEET
Hy of wew w3 § Wer wErew ¥ 9w ¥
g fodr &1 ot o Tt feay & 1 W W
7§, T W oquren A8 frarmn, e
Tl ¥ qW AWA K oaEHA W 9T
Fot &7 wEvar 7 ffd AR & At §odelr
WEmE 7 g8 A s R )

SHRI MOHD. SHAFI QURESHI : 1 Will
briefly touch on the point made by Shri
Kachwai first. He said that all those
people who die in the railways are not
paid compensation. Under the new Act,
anybody who dies as a result of an ac-
-cident on the Indian Railways is paid
Rs. 50,000 as compensation; the only thing
is that the legal heirs of the persons should
make the claim and it is only then that
the compensation is paid.

sgew W wowrs : foedft & e o
qeEar gf 41, IW A ATH FAT W AT
ar wwm ¥ fear w oW 1w qeEATel
¥ oare ® At wEra wgr § e opmad
% fad wim arfem fed o 1 oag e
wx s g 7
SHRI MOHD. SHAFI QURESHI :

There is no discrimination between Delbi
and any other part of the country.
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MR. DEPUTY-SPEAKER : Mr. Kach-
wai, you can write to him.

SHRI MODH. SHAFI QURESHI : With
regard to coal loading, 1 must make one
thing clear, that the Railways are in a
position to carry all the coal avadable with
the Coal Mines Authority this ume. The
only difficulty is that in certain mines there
are no siding facilitics. We have also had a
spate of agitations which greatly hampered
coal movement In normal conditions, 1
can assure the House that the Railways
are 1n & position to cany all the coal offer-
ed by the munes

SHRI N K P SALVF

He 1s carrying
woal to Newcastle

sigen WA wBAI  IeIN WA,
e ¥ war ¥ q wrown & @ fF S
Al W AR AT W awAr wE &
aem 7 fr wel wewEw WAt ¥ wEre
g fr wfaae & 31 oy Arew  fwagh
gz WAt ¢ I a7 A¥ AT oA
AT AW )

MR DEPUTY-SPEAKER
can wnite to him

: No, yom

N gww WA weAW TN WP,
f {Hdgq ¥ =eAr 7

SHRI MOHD SHAFI QURESHI :1I
Will examine 1t

MR DIPUTY-SPEAKER
witte to yon in reph 1 can allow ene
ol two questions But 1t cennot be a
sort of runming dialogue between the Mi-
nister and the member  This sort of thing
cannot go on

He will

W pwH W WeW™ TS AL,
T W) ¥1 NG g

MR DEPUTY-SPEAKER : What is the
point of order *

SHRI MOHD SHAIL QURFSHI : [
had said 1 will examine 1t But if he wants

e i i
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a reply now, I cam give it. Conversion
of the Gwalior-Shivpuri NG section should,
according to him, be taken up. So far mo
survey for the conversion has been done,
but the Uneconomic Branch Lines Com-
mittee which went into the question of
conversion of all NG, and MG branch
hines did not recommend the conversion of
this line

MR. DEPUTY-SPEAKER : The ques-

tion » *

“That the 1uspective  supplementary
sums not exceeding the amounts shown
in the third wolomn ol the order paper
be granted to the President to defray
the charges which will come m course
of payment duning the yeai ending the
31st day of March, 1974, in respect of
the following demands entered in the
second column thereof :—

Demands Nos 1 1o 6, &8 1C

16.
The motion was adopted
MR DEPUTY-SPEAKER : The ques-

ton s .

and

* lhat the respective cxcess sums not
exceeding the amounts shown 1n  the
third column of the order paper be
grinted to the Picudent to mahke good
the amounts spent during the year ended
315t day of March, 1972 in respect of
the following demand- entered in  the
second column theieof

Demands Nos 4 to 6 9, 10, 15, 16,
18 and 19

The motion way adopted

APPROPRIATION (RAILWAYS) NO 2

BILL, 1974
14.16. hrs.
THL DEPUTY MINISTFER IN THE
MINISIRY OF RAIIWAYS (SHRI
MOHD SHAF QURFHSI) I beg to

move for leave to Introduce a8 Bul 1o
authorne payment and appropriation i
certwin further sums tiom and out ol the
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